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bilateral contract beforo January-Marcb, 
1986). Averaae ftau.rea for purchases 
against the only bilateral term contract 

Product Quantity 

which is uDder lUJ)ee payment .rra •• 
menta are as below : 

(in MillioD TODDes) 
A veraae price 

($'MTJ 

SKO 
HSD 

FO 

1.4 

0.4 

0.02 

(d) Durioa 1986 .. 87, it is proposed to 
import 15.6 million tonnes of crude oil 
and 3.7 million tonnes of products. As 
all term contracts have not yet been 
finalised it is not possible to estimate at 

, , 
this stale the quantities separdtely under 
purchases from the open market and 
bilateral contracts, 

ED81oeer1DI ProjeCts (lad.) Limited 

3890. SHIll SYED SHAHABUDDIN: 
Win the Minister of INDUSTRY be 
pleased to state : 

<a) the total accumulated losses of 
EaaineeriDl Projects (India) Limited as 
00 31 March, 1986 ; 

(b) the total amount payable by tbe 
undertakinl to Govemment and other 
creditors as on 31 March, 1986 ; 

(c) tbe value of the contracts in haDd ; 

(d) the projected profit or loss by the 
company during the current year; and 

(e) the steps taken to restructure the 
company and to cut down the losses ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF PUBLIC ENTER· 
PRISES (PROP. K.K. TEWARY); Ca) 
R.I. 128.96 crores. 

(b) Rs. 243 crores (Approx.) including 
interest of Oovernment and bank Joans. 

(c) Contracts valued at RI. 325 crores 
were in band as on 31 .. 3-1986. 

257.20 

221.60 

185.00 

(d) The anticipated Joss durin. J 986 .. 87 
will be in Ihe rqiOD of Ra. J 8 erOrea. 

(e) Certain Ilfoposals have been for .. 
muJ~ted for restructuring of the company. 
Vanous aspects are beina examined. In 
order to cut down 'osses, the company is 
adOPting .measures for economy jn 
administrative expeDditure and making 
efforts to secure more orders. 

t T,.anslati()1I} 

Closure or Post Otflcee Rullftiag •• 
Losses 

3891. SHRI SHANTI DHARIWAL: 
Will the Minister of COMMUNI .. 
CA TIONS be pleased to state : 

<a) whether Department of Posts ha. 
issued order. for the closure of those 
offices in the country wb icb are runninl 
ioto losses ; 

(b) if so, whether the said Department 
has also decided not to open post offices 
at those places where there is d ire need 
of post offices aud where people have to 
walk miles to fulfil their postal require" 
ments, by showiog them in losses; 

(c) if so, .wbether the Department bas 
either closed the post offices or rerused to 
open new post offices by showio, losses in 
most parta of Rajasthan and most of bill 
areas of Himachal Pradesb whe", this 
sltua tioo prevai Is ; 

(d) jf so, whetber Government will 
reconDsider tbeir decision and what js 
their opinion resardiol open in, such 




